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(vi) NEED TO STOP PRIVATE AGENCY
SYSTEM FOR BOOKING CARGO AND PASSEN-
GERS AT IMADRAS AWARDED BY SHIPPING
CORPORATION OF INDIA

SHRI D. S. A. SIVAPRAKASAM
(Tirunelveli) The Shipping Corpo-
ration of Indig has authorised capital
of Rs. 25 crores and issued capital of
Rs. 21,95 crores. This is an entire-
ly Central Government organisation.
The Corporation runs both cargo and
passenger vessels. The Corporation
has no Commission agency in Calcuttia
and in Bombay for loading and un-
loading of cargo and galso for booking
of passengers. But in Madrasg it has a
Commission Agency for this work, The
revenue which should acrue to the
Shipping Corporation goes to . the
Commission Agency in Madras. The
Shipping Corporation rups the pas-
senger vessel M, V. Chidambaram
from Madras and in this vessel a
nominee-concern of this Commission
Agency is running a canteen. They
are amassing huge profits through this
canteen. In the reservation of tickets
for passengers travelling to Andaman
and Singapore through this Commis-
sion Agency there are many draw-
backs and deficiencies.

The officials have got a wrong no-
tion that Madras Port is a Wayside
Port. This is not only wrong hut also
an insult to Tamil Nadu. For exams=-
ple, the vessel M. V., Chidambaram
goes to Singapore from Madras and
returns to Madras from Singopore.
This itself proves that Madras port id
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nol a way-side port. Like Bombay
and Calcutta, ®adras is also a natio-
mnal port,

I demand that the Government
should pay attention to the following:

Why should not the system of awar-
ding the agency to g private indivi-
dual at Madras be stopped, since there
is not private agency at other Forts?

Is it impossible for the Shipping
Corporation of India to run this job
by itself?

Is the private Commission agency
more competent and talented fhan the
Shipping Corporation of India?

Is there any inlerference from
bureaucrats in the Shipping Corpo-
ration for ending this private sgency
system?

In the interesi of the people and
also in the jnterest of Shipping Corpo-
ration the Central Government should
direct ithe Shipping Corporation of
India to end this private agency sys-
tem at Madras immediatly.
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DEMANDs FOR GRANTS, 1982-83—
contd.

MINISTRY OF EXTERNAL AF-
FAIRS——contd.

MR, CHAIRMAN: The House will
now resume further discussion an the
Ministry of Exlernal Affairs.

Shri Madhavrao
tinue his speech,

Scindia will cun-

SHRI MADHAVRAQ SCINDIA
(Guna): Mr, Chairman  Sip, had
yesterday talked how the entire world
situation was in a state of flux, a pris-
matic world whose view was hazy a



